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A new Scheme Pradhan Mantri Rojgar Protsahan Yojana (PMRPY) has been initiated
by the Ministry of Labour and Employment in the year 2016-17 for incentivising industry
for promoting employment generation with the allocation of ¥ 1000 crore. Under this
scheme employers would be provided an incentive to enhance employment where the
Government will pay the employer’s contribution of 8.33% EPS for new employees. In
textiles (apparel and made-ups) sector, the Government will also pay the 3.67% EPF
contribution of employers in addition to paying the 8.33% EPS contribution.

Agreements with banks for easy deposit and withdrawals
of EPF contributions

2019. DR. K. V. P RAMACHANDRA RAO: Will the Minister of LABOUR
AND EMPLOYMENT be pleased to state:

(a) whether Government has made agreements with banks for easy deposit and
withdrawals of Employees' Provident Fund (EPF) contributions;

(b) if so, the details thereof,

(¢) the details of banks which have entered into agreements with Government
for such transactions; and

(d) whether such agreements will reduce the administrative expenses of Government?

THE MINISTER OF STATE OF THE MINISTRY OF LABOUR AND
EMPLOYMENT (SHRI BANDARU DATTATREYA): (a) to (d) The Employees’
Provident Fund Organisation (EPFQO) has tied up/entered into agreement with ten banks
to collect EPFO dues and to make payments of Provident Fund (PF) withdrawals,
pension and insurance to EPFO beneficiaries. These banks are State Bank of India,
Punjab National Bank, Indian Bank, Allahabad Bank, Union Bank of India, Bank of
Baroda, HDFC Bank, ICICI Bank, Axis Bank and Kotak Mahindra Bank.

The main objective of the multi banking arrangement is to provide more options
to the employers to remit the Employees’ Provident Fund (EPF) contribution directly
from their bank accounts. This will not only make the transactions cost effective but
also ensure real time transfer of funds through net banking.

Universal account number to persons employed

in unorganized sector

2020. DR. R. LAKSHMANAN: Will the Minister of LABOUR AND
EMPLOYMENT be pleased to state:

(a) whether Government was able to provide Universal Account Number (UAN)
to all those who are employed in unorganised sector;



